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Use 01 sua TlOes 

MOO. Shrl S. S. Kotbarl: Will the 
Minister of Home Affairs be pleased 
to state: 

(a) whether it is a fact that except 
by the Centl"al and State Govern-
ments, the 'Saka calendar is not being 
used by any organisations or associa-
tion!! of persons in the country and 
that the scheme does not appear to 
have met with any success; 

(b) if so, whether Government pro-
pose discontinuing the use of this 
calendar and dates with a view to sav-
ini an appreciable amount of time and 
ert0rt ot Government officers and staff; 
and 

(c) whether Government propose. to 
set up a semi-official Committee to re-
examine the whole issue? 

The Deputy MiniSter in ftleMlD1atI'Y 
eI B_ A8a1ra (Shri K. S. Kama-
"waay): (a) No,' Sir. On thi! other 
hand, the use of the calendar by the 
public is gradually increasing. Almost 
all the Panchangs published from 
different parts of India give the dates 
of the National Calendar (the Saka 
Calendar) in their Panchangs along-
side the other dates. Some of the 
dally newspapers, and periodicals also 
follow this practice. Certain diaries 
Issued by the public show dates ac-
cording to the National Calendar in 
addition to others. Some private in-
dividuals also use these dates in their 
correspondence. 

(b) Does not arise. 

(c) No such proposal is under con-
aideration. 

'EI8eetloD of MUIlIms InDl Alwar, 
Bhandpur aDd other toWDS 

8481. Sbri Abdul GhaDl Dar: Will 
the l\I1n1ster Qf Labour IUI4 BehabIB-
. taUOD be pleased to state: 

(a) whether It Is a fact that hun-
dreds of MusUms have 'been ejected 
, from their orllinal houeaand lands in 
. Alwar, Bharatpur, Dholpur, Guraaon 
N1d SaDl1'OOl'; 

(b) if so, the steps taken by Govern-
ment to safquard their Interests; and 

(c) whether any responsibility has 
been fixed for this ejection? 

The Minister of State In the Mlals-
tl')' of Labour, Employment and Rehabl-
Dtatton (Shrl L. N. Mishra): (a) No 
Government is not aware of such 
ejectments. 

(b) Question does not arise. 

(c) Question does not arise. 
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